05.07.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

05.07.2018

COURT NO. 34
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M.

1. CRL.A.358/2016 AJAY @ GADNU K. SINGHAL, PRASANNA
VS. STATE NISHANT BHARDWAJ, AASHAA TIWARI

HIGH COURT OF DELHI
04 JULY,2018 REGISTRAR (LISTING)



05.07.2018

16.

23.

AT 02.30 P. M

I.A. 2804/2017
I.A. 5196/2017

In CS(COMM) 90/2017

CS(08) 3/1992
|.A 2489/2016

TEST. CAS. 92/ 2014
I. A 19564/ 2014

AT 10.30 A M
CS(0S) 2746/ 2014
A 9466/ 2015

|
I.A 11813/2017
I. A 2287/2018

AT 10.30 A M

O M P. 305/2015

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 25
HON BLE MR, JUSTI CE RAJIV SAHAI ENDI AW

EIH LTD. & ANR. PRAVIN ANAND, ADITYA GUPTA,

Vs. SAHANA REALTY PVT. LTD. UTKARSH SRIVASTAVA, RAJIV NAYAR,

& ORS. VINOD BHAGAT, RICHA SINGH,
SUDHIR CHANDRA, NIDHIMA SAREEN,
RASHMI SINGH

SATI SH KUVAR GUPTA TANMAY MEHTA, NMAMTA NEHRA,

Vs. SHANTI SWAROOP GUPTA AND MUKTA KAPUR, SARI KA SOAM

CRS SWARAN KAMAL SI NGH, SUNIL
KUVAR GUPTA

I NTERNATI ONAL SOCI ETY FOR SUDARSHAN RAJAN, ARJUN
KRI SHNA CONSCI OUSNESS , | SKCON GADHOKE, RAJEEV, TANVAY MEHTA,
TEMPLE MAMIA MEHRA, MUKTA KAPUR,
Vs. STATE AND OTHERS VI KAS MEHTA, RAJAT SEHGAL, SARI KA
SCAM SWARAN KANMAL SI NGH,
SUNI L KUVAR GUPTA

*k k%

COURT NO. 19 (CS-0Q)
HON' BLE MR JUSTI CE_YOGESH KHANNA

DHI AN NATH KAPUR
Vs. PRAN NATH KAPUR

G RDHAR GOVI ND, BALJI NDER SI NGH,
JASMEET SI NGH, NEERAJ NMALHOTRA,
JAYANT MUDGAL, BHARAT AHUJA,
RAJESH KUVAR

*kkk*k

COURT NO 15 (OS - B)
HON' BLE MR, JUSTI CE_NAVI N CHAW A

I NDI AN RAI LWAY CATERI NG AND NIEKHIL  MAJI THI A, ABHI SHEK SI NGH,
TOURI SM CORPORATI ON LI M TED SURJEET SI NGH,

(I RCTQ) M G ARORA, SHAI WAL KUVAR YADAV
Vs. MAYURI BEN M CHOTAI

*kkk*k
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